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Fixation   of  targets   for   PHCs   by   the 

Planning Commission 

1794. SHRI SURESH PACHOURI: Will 
the Minister of PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) whether targets for establishing new 
Primary Health Centres (PHCs) and Sub 
Centres (SCs) are fixed by the Planning 
Commission; 

(b) if so, what are the norms for fixing 
such targets; 

(c) whether the Commission has fixed any 
targets for PHCs and SCs in Madhya Pradesh 
for the year 1996-97; 

(d) if so, the details thereof; and 

(e) what steps are being taken by the 
Planning Commission to ensure that the 
targets for PHCs and SCs fixed by it are 
definitely achieved. 

THE MINISTER OF STATE OF THE 
MINISTRY    OF    PLANNING     AND 
PROGRAMME     IMPLEMENTATION 
(SHRI  YOGINDER  K.  ALAGH):   (a) and 
(b) Targets for establishment of new" Sub 
Centres (SCs) and Primary Health Centres 
(PHCs) in a State are decided in consultation   
of  the   State   Government officers   during    
the    Working    Group meetings  of  the   
Planning   Commission after    reviewing    the    
existing    Health Services, requirement of the 
State and availability of financial resources 
with the State. 
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(c) and (d) The targets for 1996-97 for 
establishing Sub-Centres and Primay Health 
Centres have been kept at the level of 1995-96 
provisionally, subject to revision after 
finalisation of targets in the Annual Plan 
Working Group discussions for 1996-97. 

(e) Planning Commission provides 
earmarked outlay for establishment of Sub-
Centres, Primary Health Centres and 
Community Health Centres under Minimum 
Needs Programme. The Planning Commission 
reviews the progress periodically and also 
during Working Group discussions for Annual 
Plan. Wherever shortfall is noticed the 
concerned State Government Officers and the 
administrative Ministry i.e. Ministry of Health 
& Family Welfare is advised to take necessary 
corrective measures. 

Aid for Development of Bangalore as a 

Mega City 

1795. SHRI K. RAHMAN KHAN: Will 
the PRIME MINISTER be pleased to state: 

(a) whether it is a fact that Bangalore is 
developing as a Silicon City of the world; 

(b) if so, what is the total financial aid 
given by the Central Government for the 
development of Bangalore as a Mega City; 

(c) whether Karnataka Government 
has approached the Central Government 
for financial assistance for improving in- 
frastrucutre in Bangalore like Flyovers, 
Mini-rail Transport (MRTP), develop 
ment of satellite township, etc.; and 

(d) if so, the projects for which Central 
or World Bank assistance has been 
sought? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN AFFAIRS AND 
EMPLOYMENT (DR. U. VEN-
KATESWARLU): (a) Yes, Sir. 

(b) Under the Centrally Sponsored Scheme   
of  Infrastructural   Development 

in Mega Cities, a sum of Rs. 35.28 crores has 
been provided to Bangalore as Central 
Assistance during 1993—96. 

(c) Y.s, Sir. 

(d) Elevated Light Rail Transit System 
project in Bangalore City and Mega City 
Project. 

 

Deadline for submitting project reports to 

CEA 

1797. PROF. NAUNIHAL SINGH: Will 
the PRIME MINISTER be pleased to state: 

(a) whether it is a fact that Government   
have   set   a   deadline   for   power 


